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C e n tr a l  A d m in is t r a t iv e  T r ib u n a l Lucknow B ench Lucknow

O r ig in a l  A p p l i c a t io n  N o. 5 3 9 /2 0 0 ^

T h is ,  t h e  i A / \ y  ^ 2010

H o n 'b le  S h r i  J u s t i c e  S h iv  Charan Sharm a, Member (J) 
H o n 'b le  D r. A . K. M ish r a , Member (A)

N agen d ra  Kumar T e w a r i, a g e d  a b o u t  35 y e a r s , Son o f  S r i  
K uber N ath  T e w a r i, R /o  V i l l a g e  & P o s t  M u ra in i (A th eh a)  
D i s t r i c t -  P r a ta p g a r h , U. P.

A p p l ic a n t
By A d v o c a te  S r i  Raj S in g h .

V e r su s
1 . U n ion  o f  I n d ia  th r o u g h  S e c r e t a r y ,  M in is t r y  o f

C om m u n ica tion , D ep a rtm en t o f  P o s t ,  Dak Bhawan,
S a n sa d  M arg, New D e l h i .

2 .  P o s t  M a ster  G e n e r a l ,  A lla h a b a d  R e g io n , A lla h a b a d .
f -  3 .  S e n io r  S u p e r in te n d e n t  o f  P o s t  O f f i c e s ,  P r a ta p g a rh

D i v i s i o n ,  P r a ta p g a r h .
4 . S u b - D iv i s io n a l  I n s p e c t o r  ( C e n t r a l ) ,  Sub D i v i s i o n ,

P r a ta p g a r h .
5 . S h r i  D h ir e n d r a  Kumar M ish r a , a g e d  a b o t  33 y e a r s ,  S /o  

S r i  H r id a y  N a r a in  M ish r a , R /o  V i l l a g e  D u h iy a , P o s t  
Mammadapur, D i s t r i c t -  P r a ta p g a r h , U .P .

R e sp o n d e n ts

By A d v o c a te :  S r i  A lo k  T r iv e d i  f o r  S r i  G. K. S in g h .
S r i  P .K . S a k ia  f o r  S r i  R. K .U pad haya .

O rder (O ra l)
By S h r i  J u s t i c e  S h iv  Charan Sharm a, Member (J)

H eard c o u n s e l  f o r  t h e  p a r t i e s .
L ea rn ed  c o u n s e l  f o r  t h e  a p p l i c a n t  s t a t e d  t h a t  i n  

th e  l i g h t  o f  t h e  s u b s e q u e n t  d e v e lo p m e n ts  i n i t i a t e d  b y  th e
O .A . may b e  d i s p o s e d  o f
N o. 5 was a p p o in te d  in

s p i t e  o f  b e in g  a t  No. 2 b u t  s u b s e q u e n t ly  h i s  s e r v i c e s  
w ere t e r m in a t e d .  B e in g  a g g r ie v e d  b y  t h e  o r d e r  o f  
t e r m in a t io n ,  h e  p r e f e r r e d  an O .A . b e f o r e  t h i s  T r ib u n a l
and t h e  T r ib u n a l q u a sh ed  t h e  o r d e r  o f  t e r m in a t io n  and
d i r e c t e d  t h e  r e s p o n d e n ts  t o  d e c id e  t h e  c a s e  o f  th e
r e s p o n d e n t  N o. 5 a f t e r  s e r v in g  a show  c a u s e  n o t i c e .  
T h e r e a f t e r ,  t h e  d e p a r tm e n t c o n c e r n e d  s e r v e d  a show c a u s e  
n o t i c e  t o  t h e  r e s p o n d e n t  N o. 5 .  A f t e r  r e c e i p t  o f  th e
r e p l y ,  h i s  s e r v ic e ^ w e r e  t e r m in a t e d  and t h e  a p p l i c a n t  was
a p p o in te d  i n  h i s  p l a c e .  A f t e r w a r d s ,  t h e  resp cjn d en t^  N o . 5 
was a l s o  accom m odated  som ew here e l s e  and^ w h at had
h a p p en ed  a f t e r  f i l i n g  o f  t h e  O .A . , t h i s  O .A . h a s  r e n d e r e d  
in f r u c t u o u s  and  i t  may b e  d e c id e d  a s  s u c h . ^

L ea rn ed  c o u n s e l  f o r  th e  r e s p o n d e n ts  h a s  n o t  d i s p u t e d  
t h i s  f a c t  and h e  p r o d u ce d  a co p y  o f  t h e  o r d e r  o f  th e  P o s t  
and T e le g r a p h  D ep a r tm e n t.



H en ce , i n  v ie w  o f  t h e  l a t e s t  d e v e lo p m e n ts  o f  th e  
c a s e ,  t h i s  O .A . h a s  becom e in f r u c t u o u s  and th e  sam e i s  
d i s m is s e d .

(D r. A . K. h ^ sh r a )  
Member (A)

( J u s t i c e  S h iv  C 
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h aran  Sharma) 
(J)
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